237 DG., 70-80+w-

Srikantiah), who is the neighhour of Mr.
Sumb and raised pro-Urs slogans again.
They were given drinking water etc, in the
‘house of the Municipal Administration
Minster. At that time, the Miunister for
Municipal Administration was in his
residence and he was a silent spectator and
also entertained the processinists. Being
a Munister and a responsible man in the
Government, he did not come out nor in-
structed the police to stop the attack
on the house of the Oppoution leader.
The police were silent spectators,
After that, the mob had lunch at Jaya-
mahal Palace Hotel and there agamn th
shouted ‘Shivanna Zindabad and Subbi
Murdabad’. Mr. Subbiah has made his
personal explanation in the Legslative
Council also. This is not the only inci-
dent. There are thousands of such cases
happening all over the State. Oppasition
Party leaders and workers are being
harassed under the guidance of present
Ministers in Karnataka Government.
Murders have also taken place. Police
are not taking immediate action...

SHRI VASANT SATHE : He <ays
that muiders have taken place. (In-
terruplions)

MR. SPEAKER : 1 do not know
what is all this. He said: “Muders have
taken place. Police ate not tahing imme-
diate action.’”” Every day we are hearing
all this.  (Interruptions) Pleasc go on
{ Interruptions)

SHRI S. NANJESHA GOWDA :
So, Sir, there exists a condition of insecurity
of life and property of political workers
and leaders of opposition parties in
Karnataka on account of threats and orga-
nised attacks on them by the goondas
and failure of Government of Kar-
nataka to stop it. A rmum cmergency
exixts in Karnataka. Karnataka people
are not frec under their rule, under their
culture,

MR. SPEAKER : You please read it.

SHRI S. NAJESHA GOWDA : I
appeal to the Home Minister, through
E:, Sir, to call for a

r of Karnataka; n
chievous nda elements arc being
to attack opposition party
“leaders and workers, how can we say there
is free and fair democracy in the country.
It is high time that such Ministers must
be dismimed from the Government, and 1f
the present Government cannot give suffi-
cient protection to the life and property
wof adl the political party leaders and their
workers, dim?medm‘j such alGovunmcn_ t
must be imed. 1 appeal once again
that a report may beenllcdforﬁ-om
sthe Governor and I urge the hon. Home
Minigter 0 make a statemenit,
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Nﬁ&ﬂum‘l{,ﬂt PAR\;ATHI KRISH-
. _(Goxm_' ore) : 1 want o make &

MR. SPEAKER : Submission on this ?

SHRIMATI PARVATHI KRISH.
NAN : Yes. . R1

MR. SPEAKER : No, please. In fact,
I want you to come here now.

SHRIMATI PARVATHI XKRISH-
NAN : A Member of Parliament cannot
attack the conduct of a Minister of a
State Goveinment here. It is one thing to
say that the State Government has failed.
But you cannot attribute motives like this,

MR. SPEAKER : No motives.

SHRIMATI PARVATHI XRISH-
NAN : Tomorrow it can be said by & Mem-~
ber of Parliament about the conduct of a
State Minister. ..... (Interruptions) Here
it is said that murder is taking place with
the conmvance of the Munsgter......

{Interruptions)

MR. SPEAKER : He said that the
Government have not taken any action.
.I.'Il':l:we got the m.tmenlt here. "He says

¢ opposition party leaders and wor-
kers arc being harrased under the gui-
dance of present Ministers of Karnataka
Government, Murders have also taken
place. Police are not taking immediate
action.” I have read the whole thing
lmtgd whatever is objectionable I have de-
(4 .

SHRI1 AYAKUMAR N. PATIL
(Dbulia) : Sir, I rise on int of or-
der. Rule 377 says : & Poin o

“A member who wishes to bring to the
notice of the House any matter which
is not a point of order shall give notice
to_the ary in_ writing, stating
briefly the point which he wishes to
raisc m the House,..,,.”

T would like to know what is mean
“hricfly” in this rule. tby

MR. SPEAKER : It is not a t of
order. It is a waste of time. state-
ment of fact can be longer.

DEMANDS FOR GRANTS, 1979-80
MINISTRY OF INDUSTRY-—conid.

MR. SPEAKER : We will not take up
further ducussion and voting on the De-
mands for Grants under the contrel of the
Ministry of Industry.

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): Sir,
T am verv happy  indeed that the'dobate
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on the Demands for Grants of the In-
dustries Ministry has produced a kind of
consensus in support of the industrial policy
of the Goverment. When , this policy
was presented in December 1977, there
was al acceptance of this policy, both
by Howe and ky the country.

SHRI DINEN BHATTACHARYA
(Serampore) : If implemented.

SHRI GEORGE FERNANDES :
When a policy is presented, it is meant for
implementation. I hope you have un-
derstood that, There was, of course,

icism expressed in certain quarters, and
332 was also hostility by those who
understood that this policy was going
to hurt some of them. There has always
been this feeling that industrial policy
means policy for big industrialists, and the
Minister of Industry means the Minister
for industrialists. And these men, when
they realise that there was an indus-
trial policy by the new Government which
was to bring about a radical change, they
were concerned and their spokesmen were
very articulate, very vocal in their oppsi-
tion or in the expression of their cynicism.
It is very interesting. Sir, to see some of the
newspaper headlines of that time when the
industrial policy was presented, and the
comments of the spokesmen of big indus-
try in this country.  One of the newspapers
said: “FICCI not happy with new Indus-
trial Policy.”’ FICCI is FICCI. FICCI
was not happy with the new Industrial
Palicy. Another one said : *“The Indus-
trial Policy will not help to achieve the
desired objectives nor even correct the
imbalance of the past.” The third one
said: “Industrial Policy not conducive
to growth.” These were the headlines.

SHRIMATI PARVATHI KRISH-
NAN (Coimbatore) : You have forgotten
the FICCI Chairman’s comment.

SHRI GEORGE FERNANDES : And
then, of course, there were the paid com-
mentators of Big Business in this country,
There was an archdeacon who was to say:
**The Industrial Policy statement has com-

letely evaded the general problem of
ndustrial stagnation.”” Another paper was
to editorially comment that this was a ri
icy. A ‘third one said: “Hotch-po
icy”. A fourth one said “Damp Squib®.
d , & very large chain
was to say: “This is old wine in old bot-
tle.” It is obviously some one who has
been accustomed to a lot of wine. I do not
know how exactly they would now want to
react a little over a year after this policy
has been in implementation.

Earlylastyear, Sir, westarted plan-
ning fo); industrial wih for the year and
we a target. We said, 7 to 8 per
cent shald be  the industrial growth for
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the curyent . _Aguin, we ran into
mof icist—in

the same kind teresting
comments in i mﬁewlhm
menta that had Again,

the archdeacon wrote: I'Mr. Fernandes
:medwmmm&thedgk';igcmgwhow
to 'w us the t. ethought

that X was whistling in the dark. And
after nwhilcwhmthinglrallyprmd
that /e was in the dark, he started goi
back on his earlier Fmition and n:?
“Things seem to be looking up.” But,
for the last 4-5 months he has been very
quiet and I think it 18 good for him to stay
quict for a while. Another journal was
to say that there is actually a decline in
industrial output in the year 1gy8.
Month-wise statistics started coming out
that we are increasing industrial output
and that a rate of growth is being main-
tained. (Interruptions) Yes, it is very
important, my dear friend, because ulu-
mately public opinion does matter.  The
Government needs the support of the

ple. And if those who are control-
ﬁ:; the media go on distorung the pic-
ture and creating phantoms where they
do not exist, 1t creats problems, and 1t 18
necessary to deal with 1te=I am sure my
hon. friend will understand thateee—
because even when official figures star-
ted coming out every month, some

ple started quoting private figures.
gego not know since when private figures
arc to be quoted for deciding the rate of
industrial growth.  When this attempt
is made to run down the work of the Janata
Government, to run down the efforts of
those who were concerned with produc-
tion=——-Government, of course, formulates
the policy—but it is the workers, the
managers, the people who work out there
who implement 1te—=~when the establish-
ment, which is controlled by big business,

ocs on to say that there is no increase,

51:1: things are going downwards, obvioud{.
they are % to run down those people
who are y producing wealth in the
factories and mines and elsewhere, and
that i; why it is important to put this on
record.

My very old and hon. friend, Shri
very articulate in quo-
ing the rate of

was being very clever. He started
comparing 1976-77 and 1977-78, while we
are discussing 1978-7g~—= ys behind
time | He came out with some logie,
very interesting logic indeed, and said :

“Now, the Industry Minister, in reply
to this point said last year that the
average growth over the last go years
has been 4 per cemt. I think, it is
an illogical aunswer becawse, when
certain assets are handed over to 3
new management end, if the same
assets achicved a 30 per cent growth
in the previous year and under
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the new management, it achieved
only 6 per cent growth, the relative
efficiency of management is obvoius.”

In other words, we were very inefficient
hifter bis party handed over the assets to
win the last week of March, 1977. Mirs,

rathi Krishnan, in keeping with her
Ayle, said we should not speak of 30 years,
wd she quoted, I think, John Morley that
lbe proper memory for a politician is one
tiat knows what to remember and what
o forget.” I will come to Mrs. Parvathi
Kiishnan later, but it is necessary for me
o make this point, because if we in-
terited in 1976-77 a certain situation and
we were trying to build on that an edifice,
we were bound to run into certain prob-
kms. So, the growth rate in 1977-78
was only 3.9 per cent. And if Mr, Ven-
lataraman thereby concludes that we
wre very inefficient in managing, I say
fistly there was no inefficiency. We
inherited a certain situation and were
trving to set right all that was wrong.
Secondly, applying his own logic, I would
like to ask him: what was the efficiency
with which your government managed
the economy  or the efficiency with
which your government managed in-
dustry  ?

If one looks at the industrial growth
of the country, it has varied from 2.2 to
9.5 per cent. I will not go into the
\growth figures for the last two or three
d:cades, but let us take the poisition from
1970. In 1970-71, the industrial growth
rate was 4 per cent; in 1971-72 it was
5.5.  So, obviously there was a lot of effi-
ciency. In 1972-73 it came down to 4
;ﬁr cent and according to the logic of
‘Mr. Venkataraman, they became very
inefficient.  In 1973-74 it dropped to
2.2. Obviously, there was nothing left
in terms of efficiency. In 1974-75, it
was 2.6% not much improvement. t
is only in 1975-76 and 1976-77, with the
Emergency—that Emergencv which some
of my hon. friends on the Opposition are
now trying to decry, to  which they
wer¢ a partv at one time—that you
succeeded in maintaining an industrial
growth rate of 6% in 1975-76 ana 9.5%
in 1977-78. There were no strikes, no
workers® rights, no trade union rights,
no demonstrations, no rocessions not
even to the houses of the r]",ca.ders of the
Opposition, nothing at  all. Today
evervbody talks of the industrial unrest
in the country, the kind of industrial cli-
mate that has been created. In fact, even
my friend, Comrade Halder was to refer
to the sudden deterioration in industrial
relations. Of course, he was referring
only to one plant, which has become a kind
of whipping boy for everybody now.
Nevertheless evervbodv speaks of industrial
unrest and we do have industrial unrest
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but with all that we have achieved a.
growth rate of 8%, in industrial produc- -
tion. People want me to quote the figures
of rg75-77 and believe that this was a
great achievement and the 3.5% or almost"
4% growth rate of rgy7-78 was something
that is to be decried. I am mentioning .
this because there is an effort made to
suggest that there is no achievement. ..

PROF. P. G. MAVALANKAR
(Gaudhinagar) : Have you verified:
whether the figures which were given
during Emergency were all genuine
figures ?

SHRI GEORGE FERNANDEES :
They were genuine figures because 1%
growth came from alcohol, another per
cent came from private cars and another
one per cent of the growth came from
tobacco. They were genuine figures.
They were also genuine to the effect that
a large number of inventories were built
up—stee]l was produced but not sold, coal”
was mined but stayed at the pit heads,
a large number of inventories were built
up. With Emergency and all that it
implied, the growth rate was 9.5%. As
against that, let us  have a look at the
growth rate of last year.

After all that criticism again my friend”
Mr Venkataraman, with his very strange
logic, goes on to a very strange arithmetic
an arithmetic that is not understood by
me in any case—because he says: ‘“This
Ministry ~ has claimed a growth of 8%
over the year—of course, grudgingly—
but if you scrutinise the figure a little more
closely, you will find that a greater part of
8% growth is attributable to 13% growth
in power generation”. I would like to
be educated in Arithmeic. What is the
greater part of 8% ? I presume 4.1%
at least. Is that what s supposed’
to be conveyed ? Then, Mr. Venkata-
raman had not done his homework be
causein 1978-79, an 89, growth rate was
achieved and power generation did go up
by 13%. We are very happy that it went
up.by 13%, not only would we like to re-
tain it, but we would like to improve upon
it. It is necessary to improve it,

SHRI R. VENKATARAMAN (Mad-
ras South) : Thatwas a sentence quoted
from an Economic Survey presented by
your Government.

SHRI GEORGE FERNANDES: What
is the total contribution from power gene-
ration to the total increase of 8%, —1.2.
Otherwise the growth inindustrial outpput,
which reaily had a substantial growth in
the last year, was for the first time in my
view a very balanced growth——balanced
in the sense that it encompassed  all
major sectors of our industry minus steel,
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where we had sct-backs, coal where the
-inprease was very marginal and cement,
where also the increase was marginal.
t Qtaerwise, all the major sectors of in-
dustry showed a remarkable growth.
Power generation went up by about 13%.
phosphatic fertiliser went up by 24.8%.
commercial vehicies went up by a record
88.1%, Sugar—26.9%,  aluminium—
19.9%, tractors—again a rec 30.8%.
As regards bicycles—someone referred to
bicycles not being produced adfqmbf.}s
saying that the Janata Government fai
even to produce bicycles—it is 19.7 per
cent; dry batteries—a record of 28.3 per
<cent; cotton cloth in the mull sector went up
by 2.6 p*r cent and 1n the handloom and
decentralisd sector, it went up by an
all-time record of 1 1.1 per cent; production
of tyres want up by 12 g per cent; vanas-
pati by 18 7 per cent.

All the major sectors of the economy
showed a tremend)us growth rate all of
which escapd the eye of Mr, Venkata-
Taman. that he could see was the
growth in powsr generation, quoting a
sentence from the Economic Review that
a mijor part of 8 per ceat, in other
words 4 + per cent at least, came from
the powsr generation,

[1~** 13 a1 attenst that has been made
by interested pzople to run down the
achievemnt in the industrial  sector
during the last year. Even in those sec-
tord where far a variety of reavons there
were diffizulties —take, for CNPI" cement,
shortaz: of power, transportation bottle-
necks, etc. created proplems and where
th= growth rate was marginal, the availa-
bility wat uo by 13 per cent betause we
imported cem:nt and we saw to it that
g=nnt wis mai- avalable. Agan, take
for example stesl. There was a slight
dscline wa prodiction for a wvaricty of
reatont bat th® availability of steel went u
by to p*r c3nt bacause we imported ste&
ani w: saw to it that industry did not

T am ind-ed happy, therefore, that des-
pite all that our critics, parﬁcuhr}y
the critics and the spokesmen of big
bustiness and their media trying to decry,
trying to run down the achicvemaentsin the
industrial sector, we have achieved a
growth ntcofubOutB‘gn'cenlwhmhI
consider is mem F at the Govern.
ment need be of, and for which
I would ocrtainly like to thank the wor-
kers and the managers in the factories
and elsewhere for the contripution that
they have mad-in spite of all the problems
that they faced.

I had siid last ysar, while submitting
th: Ind trial Policy and, later, while
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inf during the Dﬁﬂmfll. that &cu
take us from the urban to the ryral, fiom
the large to the small, from the caputal-
intenmve to the labour-intensive, from the
machine to the hand We have dis-
cussed the Dustrict Industries Centies and
almost every member referred to this
Yrogranm dynng  the debate.
t1s true that the statistics that have been
ven 1n the papers that have been circu-
ted before the Budget do speak of 246
DICs having becen set up. When I
presented the Industnial Polfcy. the Indys-
trial Policy said that the 4oo0 districts
in the country would be covered by
DICs over a period of four years In
other words, an average of o0 DICY
year were contemplated  Darlier, winle
we were having a debate on it, 1t was
suggrsted that we shoyld take at least five
yecars to have all the DICs sctup. I am
indeed happy to say that against an ave-
rage of oo DICs that were contemplated,
that were planned, 1n less thana r“_
because the DICs wree sanctioned fiom
the 19t of May—against a target of 100
being et up in the first year, we have
sct up not 246 but 346 DICs. There are
rdly 50 o1 6o districts that are to Ix
covered and it will be a matter of months
now before every district in the country
will be coverrd by a DIC. Now, how
does the performance of the DICs look ?
There may be a number of questinns.
Members were, a little concerned and very
Zenuinely. Some gave thar own expe-
niencet, and the instance of Kerala was
ticylarly cited here. Some Mem-
rs shared their experience 1n terms'of
the kind of contacts they have had with
the DIC Manageis. 1 am not saying that
all 18 well. Infact, only two months ago
I had to write to the Chief Ministers and
the Industries Muisters and say that
a little more effort needs to be put into thr
DIC t?'ratwn, and I was to mention that
the DICs are not meant as promotion
pastures for officials or burcaucrats or
ts who have been stagnating at
a certain level 1n Government or in other
Depattments,. The DICs have a major
purpose. They are to be decentralsed
administrative units and, at the same time,
they are to be units which are meant to
g;lmﬂte industries in ryral areas, ytilising
raw materjals, harnessing local talent,
creating talent where it does not exiit,
and catering to the local marget. ThfY

bave a tremendous job to do.

We started with the DICs in May fﬂ'l-
year and it took us a little time~=it mlo
w four months—to identify the peopc
In the first lot we sanctioned about 10¢
DICs which meant 100 General Manage!
and 300 Functional Managers. It tool
us a little time to get the right type ©

sfter interviews ete. , train
ng was provided. We have 1§ tramin
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units 1o the country and m these 13 tram-
!;!‘uﬂu spréad over ss many States, spe-
ised ttaining was given to the General
and the Functional Manages

By the t.u-nt“.el thge men be;am func:l:mal,
gowng to the districts and taking chaige
of dfe DICs, 1t took about four months
So the action reports that we have in re-
gard to the performance of the DICs 1s,
say, from August last year and while I
admut that there are problems, we are
doing everything to set mght whatever
13 1dentified to be wrong One kind of
problem 1s the Kecrala problem, where
emploézcu of the Government went to the
High Court and filed a writ saying that not
‘they’ but ‘we’ shall b. appointed=—
that these posts shall be reserved for em-
ployees of a certain Department and there
dnil be no outside recruitment. We had
these problems not only in Kerala but
elsewhere also  We are dealing wath these
problems  Despite all thcse  problems,
out of the 346 DICs that have been sct up
164 DICs have submutted thar detailed
reports and they have been prepanng
their plans of action Tifty two thousand
entreprencurs have been idenufied by these
reporting DICs, the 164 DICs that have
reported have idenuied 52,000 cntre-
prencurs, they have prepared 13400 pro-
ject profiles they have been instiumental
in ecstablishing 37660 umits, thcy have
created employment for 1,16 465 persons
they have made Rs 47 2 crores of financial
assistance available to the small entiepre-
neurs 1n the districts and the rural arrcas,
they have provided Rs 1 46 crores seed
money Or margin money to 1686 units
‘This 15 the work they have already done 1n
the brief J)cnod they have been 1n exis-
tence and for which they have been able
to submut their reports For 1979 8o
their action plans—because they are at
worke=which only 164 DICs have sub-
matted to us visualise the establishment
90,814 umts I hope the Hon Members
will remember this and particularly I
hope comrade Dmen Bhattacharya will
remember it, so that he can putus to
the test thercof one year from today
On the bams of the action plans the
DICs have already prepared, there 1s an
anticipated investment of Rs 181 crores
planaed by these 164 reporting DICs, and
the estumate that they will be able to
provide employment to almost four lakhs of

. AN HON MEMBER How much
is 1t now ?

SHRI GEORGE FERNANDLS @
You were not here when I started speaking
‘We can have a private discussion and then
I can explamn to you

So ths, Sir, 1s the action plan of 16
of the 846 lg!g- that they hs\; m.i::;tm
eeporting and their reports are
mmn:gly and ly This 1, I
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believe, evidenie of the fact that the DIC's
are fulfiling the role which we had
assigned to them

SHRI SOMNATH CHATTERJER
adavpur) Can you give us & stateswise
eak up ?

SHRI GEORGE FERNANDES We
will certanly subnut state wise  figures
because we are producing statistics evey
month and I will be most happy to give
them to you

SHRI SOMNATH CHATTERJEE:
Only fo1 very big districts,if there are more

than one 1t there 15 only one,it may not
be possible

SHRI GLORGF  FFRNANDES-
Certainly And I would like to assure
Somnath Babu that among the beuter
operated DI( s aic the units in West Bengal,
and when the 24 Parganas DIC-which
was the first to do so==produced its action
?lm’ I was to hold 1t up as a model
or other DICs to follow Since, then,
others have produced equally good, per
haps even better action pans But the
point 15 that the 1dea has been understood,
the 1dea has been grasped and the idea
15 currently being implemented, 1n my
view, to the satisfaction of thosc who are
c;mrgtd with the implementation of this
10,8

Then, the other Sector 15 the de-
centralised sector It s our belief that the
creation of new jobs 13 not gomng to be
through capital intensive large sized induys-
tries whether domestic or mula national,
whether i the private sector or public
scctor Th¢ 1mmediate creation of jobs
1s going to be through the decentralised
sector, and am sure that everyone,
wrrespecuve of one’s “adeological predelic-
tions—if you want to put 1t that way’ e
has accepted this proposition There
are, of course, dpeople who dre very scien~
tifically minded who believe that™ this s
certunly not the ?ohc}‘v; who relieve
that this s very unscientific, but st works
S ufic or tific, 1t works, and in
terms of creation of jobs, 1n terms of pro-
duction, 1t has worked mn each of the
sectors

x4 hrs.

Let us take the Khad: and Village Ine
dustries Commussion 1 remember my
days in the Opposition, and J remember
them 1n the context of the Kbhadi & Village
Industries Commussion because i thoge
days the Khadi and Village Industries
Commaiss10n u;u a sinecure ré‘ox' retired

oliticians or for patronage Now a da:
?t 13 not Today the Khadr and Vxlhgyel
Industries Commission 1s one of the most
amportant mstruments for the furtherance
or implementation of one industrial policy,
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Here are figures, here 15 evidence that whe®
you give responmibility to the KIVC, when
tell them they have a job to do,
Eltthe‘ymnot umure;. &ﬁﬁm
your expectations In as
upmwe have had no discussion in this
Ecme on this. Pegple made to raue
questions on how monies arc swallowed
1n the KVIQ, how institutions are g
bankrupt, how societies arc bemg hqu-
dated. We have not had these questions
which we used to have because today
the KVIQ 1s doing a good job

SHRIMATI V JEYALAKSHMI :
(Sivakas) - How many bogus umits are
functioming in the KVIC ?

SHRI GEORGE  FERNANDES :
The ones you had set up which we are
now trying to lhiqudate

In 1976-77 khadi production was Rs
56 crorgl? ’ nty years afier the KVIC
came 1nto existence, 1n I 75-72. khad:
production was of the order of Rs 56
crores but 1n 1978-79, that 18, 1n two years,
1t has gone up to Rs 76 crores, an in-
crease of Rs 20 crores Employment n
the khadi and wvillage Indusrtries sector
was, 1m1976-77 2025 lakhs and 1t
has goneup to 26 64 lakhs an ncrease
Rs. 46 lakhs overa penod of =24
months The total output of khadi and
wvillage industries has gone up from Rs 227
crores 1n 1976-77 to Rs 28q crores in 1978-
79. 1 believe that this 18 a verv creditable
performance In the decentralised sector.
Earlier the institutions was not attuned for
this kind of work. These are the statistics
which the public Accounts Committee can
verifv.

SHRI DAJIBA DESAI (Kolhapur) Can
you give the khad: production in metres?

SHRI GEORGL FERNANDES: 1
can give the production in metres also to
prove that 1t has gone up Employ-
ment has gone up and when employment
has gone up, 1 bly the output has
also e uj I am sure, my friend,
Mr. Dajiba Desa:is able to understand this.
Six 1 of people have got additional
employment 1n the kh and willage
industries sector They have been
ducing. they have not been wasting their
time

Yesterday, and earlier, we have had
dncuﬂ;l:tm lﬁoul }mtd:u I t.hmi;t was
m' rs e}'-l.hhm) W ‘was
;mvn‘|r culuz concerned about WIMCO
and the Sivakasi match manufacturers
who have been creating a lot of trouble .

SHRIMATI V JLYALAKSHMI : Not
only Sivakash: but other areas also

SHRI GEORGE FERNANDFS Siva-
kas: and the rest Our effort has been, as

tralised
ustries sector. Huwhave‘m’::ﬁn-
ed in the last two years? I it was
M"'-'rhi?ilnu mmm
BAY. e ter »
. '. Of course, onc has to speak.
else 13 one going to educate?

SHRI KRISHNA CHANDRA
HALDER (Durgapur) * Please do not
throw the MCO workers in the
streets

SHRI GCORGE FERNANDES * I wll
not I am concerned about them You
know  thu

It 18 necessary to speak I am sure,
Comrade Parvath Krishnan will under-
stand this  After all, she 1s also a trade
uniomst, as I have been, and 1 may say
that if the total output of words 13 to be
compared between two of us, 1f not for any
other reason al least bechuse she has been
i this game for 4 longer time than I have
hers should be a little more than mune
(Interruptions) 1f her only grouse 1s that
I am a Mnster and she 15 not, that I
cannot help

MR SPLAKER We are not discuss-
ing that

SHRI GEORGF FERNANDES : The
nt 15 about the 1otal output o words

¢ mentioned ‘that the isters ki

on speaking *° The Minister has to spe
The point has to be drive home Jam
fighting agamg gl‘;“t':d interests in this
country, we are fighting against very power-
ful v:,ted nterests lg am sure, Comrade
Parvathi Krishnan, in spite of all her diff-
u‘e]:mes with me, would appreciate that g;

t 18 t very powerful wves
flﬁauu men we talk about matches .

AN HON MEMBER : What abous
West Germans *?
)

SHRI GEORGE FERNANDES: 1
will come to the West Germans. I have
mﬂm West German figures also and I

give them to you—West German,
American, Britsh and French—-all over
the world. Do not get obsemed by any
country. (Inferruptions).

In 1P7B-79s when this Government
dec: that matches were one of those
areas which should, invanably, be in the
cottage and decentralised sector, we made a
budget 1on of Rs 6.88 crores. We
were able to produce matches worth about
Rs 11.5 crores, and we were able 0 create
employment for 27,000 people. Nothung
much really But mn 19 »_in
current year, the provision made 1s Rs_14.6,
crores. Our production will double at
Rs 21 64 crores and the employment will
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double to 54,000 peoples, halfa lakh. Our
projections for the next three years, as
we move the match industry from the or-
ganized, multinational sector to cottage
industry, to the decentralised sector,
is 0 have an investment of Rs. 14.45
crores in 19B82-83. This will take us to a
production cost of Rs. 76.9 crores and
provide employment to almost two lakhs
of LB:O e. I am concerned with the jobs
of t ,000 also. Comrade Halder, but
‘while we are doing everything possible to
-gce that those jobs are protected, we are
also, by moving away from the organised
-sector, from the multinationals creating
two lakhs of additional jobs.

SHRI SOMNATH (GHATTERJEE 1
"You can peg the production level of the
mechanized _sector......  (Interruptions).

SHRI GEORGE PERNANDES : That
was pegged by the Congress Governments
1 do not want to merely peg it.

SHRI SOMNATH CHATTERJEE :
Let it not be near Sivakasi. ,..(Interruptions)

__SHRI GEORGE FERNANDES :
They want to keep the multinationals in
the country. Sir, I seek your protection.,

MR. SPEAKER : I do not think you
need anybody’s protection. .

SHRI A.G. GEORGE (Mukandapur-
-am) : The Minister is giving an erroneous
:l:npr)mion to the House.....(Interrup-

ions

. SHRI GEORGE FERNANDES : Wimco
is very much a multi-national.
If my friend has forgotten what Wimco
is, I can only say that I am indeed sorry.
‘Wimco has Swedish capital to the tune of
40 per cent and Wimco takes out of the
country every year several hundred
thousands of rupees.....

‘AN HON. MEMBER : 39 per cent.

SHRI GEORGE FERNANDES : All
right 39 per cent. g9 per cent equity by a
foreign company in India ceases to make it
a multi-national ! I am glad we are get-
ting a new definition of multi-national.
(Interruptions)-

MR. SPEAKER : Do not record. I
am mnot allowing. Once in a way I can
understand, but it cannot be a running
commentary like this. Do not record.

(Inerruptions)*»
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SHRI GEORGE FERNANDES : You
can see the kind of thrust that we have
brought in the khadi and village industries
Against a total outlay of Rs. 83.98 crore
for the entire last Five-year Plan.
in the khadi sector, the Janata Govern=
ment in the very first two years of its term,
has already put in Rs. 102 crores......

SHRI SOMNATH CHATTER]JEE :
Where are they located?

SHRI GEORGE FERNANDES : All
over the country.

So far as village industries are concern®
ed, as a gainst a total outlay of Rs. 34.28
crores during the five years which the pre-
decessor Government provided, in the first
two years of our term we have already put
in Rs. 49.52 crores in the village industries
sector. This, Sir,is proof that we are
moving from the large to the small, from
the machine to the hand and further....
(Interruptions)

MR. SPEAKER : Thisis an important
debate. Don’t interrupt him in the mid-
dle. If you are dissatisfied , you have other
remedies.

/// SHRI GEORGE FERNANDESth_:re
were points made about the textile” policy
I will come to the basic textile policd
Now the thrust is from the urban to the
rural and from the machine to the hand
One of the areas where we decided tha
firstly money should go, secondly, pur,
chasing power should be created and
thirdly employment should be generate
was the handloom sector. Here again
I am indeed happy at the results that ar
available before us....(Interruptions) Yes
West Bengal is again doing very well
It is doing very well indeed. In every
area you are doing very well includin
the multi-nationq._ls.‘,.,

(Interruptions) . **

MR. SPEAKER : Don't record any
. thing.

R

SHRI GEORGE FERNANDES i As
against a Central Budget provision for
- handloom development of only Rs. 10
crores in 19%6-77 in the very first year of
our governments we doubled it to
Rs. 20 crores. Last year it was Rs. 27.5
crores and this year we have estimated

a grant of Rs. 28.3 crom.j

SHRI R. VENKATARAMAN : The
Plan has been doubled, therefore, the
amount will be doubled. But you must
say what percentage of the tottal plan does
it form. Then only it will be comparable.

*¥Not recorded.
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SHRI GEORGE IFERNANDLS : I
am sure the hon Minister wall understand
that the Plan was doubled, and 1f the Plan
was doubled and if in the very first  year
of our being in the governmentwe 1increased
the handioom allocaton from Rs 10
crores to Rs 20 croies and in the second

ar we took 1t to Rs © 27 50 crores thus

1r, shows clearly that there has been a
tremendous 1increase which 1 am sure my
hon, friend with his penchant for anth-
metc will be able to understand

The NCDC loan assistance to the hand-
loom sector against Rs 2 67 crores in
June 1978 1t has alrcady gone upto Rs 6

crores in March, 1979, The co-operative
cover; of looms has increased from
6.7 loomos 1 197677 to 14 lakhsim

the course of last year—=more than double,
The credit sanctioned under the RBI
scheme offﬁnwckc’ for handlooms h;ss
gone up from 20 crores jn 1975-
to Rs. 60 crores 1n 1978-79. Production
of cotton fabrics and blended fabrics 1n
the handloom sector has gone up from
wSo mullion metres to 2,720 milhion metres

thin two years of 1976-78 The Janata
cloth productron 1n 1976 was neghgible.
There was hardly anything In 1977-78
we produced 82 mullion meteres, and 1n
1979-80 we have targetted for 200 million
metres agamnst & performance  of
125 mullion meties last year.

Employment in the handloom sector has
alsa gone up. In 1976 the employment
was 57 lakhs. In 1978 employment has
mereased mp(li-; lakhs—an 1ncrease of 10
lakhs in employment 1n two years time
m tl;: hmdlooml !ccw:i‘olt 12 not merely
employment. t s wages, The
wages of the handloom weavers have gone
up because they have started moving into

arca of blended fabrics 1n a very big
way. The wages of handloom weavers....,
1 have made uél:rcm:k:tudy ofﬂv';eSmu
- are I na RInst X
lmlofkl.4to5pcrdaytaayitb&.'%g
8 per day. In Orssa 1t has
Rs 130 to Rs. 180 per month. Tamul
Nadu-=from Rs. 200 1t has gon
Rs 230. InBihar from Rs, 4 1t has gone
up to Rs 7. In Gyarat from Rs. 4 to
6ithas gone upto Rs 8-12 & day. te
we have been increasing , in
jch has been
the bane and which has been the main
problem for the handloom, sector it is in
this area also where we have achieved

take West Bengal
Somnath Babu’s heart to know that against
asales turnover of Rs. 196 lakhs m 1976-77
in the very first year, the sales turn-over
went upto Rs. 430 lakhs and they have
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targeted a sales turn-over of Rs 6 crores
for the current year through their Apex
Handloom Weaver's Cooperative Societ-
18,

Simulatly, take Maharashtia, Asaganst
a sales turnover of the State Handloom
Development Corporation of Rs 28 lakhs
n 1976-77, we went up to 2 50 crores 1n
1977-78 And, m the current year, 1t
18 Rs 215 crores In U.P. as agamnst
a turnover of Rs 1 crore in 1976-77,
the Handloom Development Corporation
had a turnover of Rs 7.28 crores in
the very first year of this Government It
was Rs 10 crores last year. We are mar
ching forward very vigorously in the cour-
se of the current year.

Coming to Oussa, a very backward
State otherwise As agamnst a turnover
of Rs 159 crores in 1976-77, they have
had sales ol Rs 3 45 crores 1n 1978-79
and Rs 5 croresn the current year  Ths
15 an  achitvement

I can guvé moie hgures but, this would
not perhaps be nccessary The pont 18
that handlooms 15 another one of the de~
centralised sectors where thev have been
doing extraordinanly well

A more significant and even, more dra-
matic aspect has been the development 1n
the handicrafts sector Thus has been one
of the most neglected aspects of our
economy Thus 1s where both the State
Governments and the Centre are inter-
acting closely and so far they have beent
able to take some verv mgmificant strides
forward In 1976-77, the last year of the
dynamic decade, the total planinvestment
m handicrafts was Rs 2.8 trores ( infervnp-
tisas) dunng the Congress Minstry's
tume. From Rs. 2.8 crores n 1976-77 1t
went up to Rs. 12.4 crores last year.
This 1s what we did—six tuns greater.
1 am sure Mr Venkataraman will be
able to understand the arithmetic of tha.
(Interruptions) 1n one year this 1s the posie
tion. ;:al there wuthno ht‘raimns
programme for craftamen mn the last year
ofcg: dynamuc decade (Znterruphions) if
there was, then there were no people
trained and, 1 which case, 1t was not mp-
lemented. (Interruptsons).

In1977-78 we trained 11,000 craftsmen,
puncﬂlg,a to produce carpets,. We
conducted a masuve training programme.
We set up and odd tremning centres
and conducted a masuive traimng program-
e in very many parts of the country in
the Eastern Dastricts of U.P., i Jammu
and Kashmir, in Madhya Pradesh, in Raj-
asthan, m Maharashtra and in Karnataka.
We had carpet trmming  tresset up and
wereable to trawn 11,000 peoplés  In 1978~
79, we trained 47,000 people to weave
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carpets and 1n other key areas of handi-
crafts In 1979-B0 our target 1s to train
70,000 persons We have created addite
ional employment 10 1978-79 1n the han«
dicrafts sector, additional employment
for g lakhs of people In the current
year wr are creating employment to
‘“?: lakhs of people  Sir the production
of handicrafts has incicasel from Rs 500
crores 1n 1976 97 to Rs 800 crores
i 1978 70 Thesc arc the achievements
which have been possible becausc of the
kind of trax programme that we cone
ducted and the service centres that we
opened and the kind of integated  de-
velopment that we had

Simulat Iy, with regard to coir with which
Mr Ravi 1s particularly concerned..
(Imterruptions)

JHRI AC GEORGE Su he has
taken us for ande There are well organs-
ed prommammes  You ask the Commerce
Minuster, Sir

MR SPEAKER I am not questiomng
anybody

SHRI GEORGE FERNANDES - As

day snd Mr Raviusalso aware of the fact

te the problems, I am
nate lg m!lél‘;m Mr Raw: to know that
produstion has gone up from 1,55,000 ton-
newin 1975-76 to 1,65,000 tonnesin 1977-78"
exports have also gone up from §7,000
tonnesn 1978-76 to 42,000 tonnes 1n 1977-
B I there are problems, and we
are dealing with those problems

For the cogr industry, there was to be &

which was convened for the 1ath.
been oned but we are

soon &? all forward with a

which wdtld takeKcarle l;.{a e

1ndustry, not only m Kerala

other parts of the country

Therefore, Sir, are the decentralys~
areas where there is job gencration,
Firminy, S v
1. .]
and malking

to them We are reonenting
system 1n order (o see
the money to the people who
. I beheve, we havei
lasttwo years, sucreeded 1n al
decentralised sectors through which
Wegre gang to create Jobs which is the
ymportant thing whych the Mmustry
stry Government have 1o do.

we have doae well

i

t

F

i
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Si, My Venhataramar and a few
others saud that bccause of the utterances
of the Industry Minuster and because of the
counfusing statements ccming from vanous
Mingsters ol the govainment, tl ¢ invest-
ment climate has nct been verv good
Now, what 15 tlus investment  ¢limate’
It 1s'a hand of darun dreloped over a
period of tume andat1x el ¢r My Halaor
sonte spokesman of M: lata who
talk abcutit Fustly lwoild hike the
hon ble Membets to understwd that the
total imestment m tl¢ cenomy which
th Jarge corpuiate private sectct o the
country 1s concerned with 13 only between
10to1zpercent Yet they go on ramng
these danger ugnals  (Intering 1om)

The first thyng when one spenks 1bout
the investmunt climate 13 to 1umember 18
that the large corporate private sector’s
total investment 18 10 10 12 per cent in thus
countrv The bulk of the investment,
namely 50 per cgntof the investment com-
esfrom the household or the non-corporate
scctor—mdividuals, small people cottage
units, mochys, cobblers ¢1c 50 par centof
the investment 1n this countiv 13 1n ths
small scale sector But their investment

limat body d. s Thev have got
johs through the KVIC or in the handloom
suctor, but nobodv  talks abon t 3t becausc
those poor people do not mmrnlnu\sp:?-
ers or the cconomuc journals It the
spokesmen of these finanuial  papers
whuich say that the mvestn ent chimate 18
bleak or FIGCI says that the investment
climate 1s bleak They must remember
that thev are concerned with onlv 10 per
cent of the total investment Forty per
cent of the mvestment 18.1n the public sector
in this country  Let there be no fooling
aboutwith figures I etno danger mgnals
be raped—as Mr Venkataraman was
trymg to do 1t the dav beforc vesterday
that I am trying to cieate confusion
Have I Has investment gone down
during the last two years? Why don’t
you the financial columns of any
newspaper and look at the figures in ct
of the Exchange, the temple where
big busness worships mormng, noon and
mght The Stock Exchange which 18 the
baro-meter of their success a3 well as their
fatJure  The pomtion of stock mh::r
Wwas never ghuodu;t 15 todey. Ths
that the polieies on Industry why
my government 13 pursuing arc l.fn- nght
licies and they are sumulating growth,
ut the Industry has a cy 1o rase
danger mgnals merely to  ask for more
concesnions I have yet tosccan industrs
11st who say= that we never had it so good
or who even savs that we are domng well,
1 Lave ye! to see an indumalist wh o does
not ask for more concessions in excise and
txes As a trade umomst I have npt
mnh:mandunM:murtlmlhaum

seen him
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Sir, here w2 have some spokesmen and
the newspapers also sometimes talk
abyit the investment climate get
bleaker and bleaker What are the facts
Tae y-ir before when 1 was appomnted
Minuster of Industrv the stock exchange
zoomed down but a fortmght later it
startt1  picking up The moment I
c}llurd&:he Eata };I‘herﬁ“ai Power l;}ta:hon
they t that things are all right,
but tl'lc‘::gmmtl talk of a certamn umt of
Tatas to be taken over then I am a dishon-
ourable man Sir,lastvearIcleared Rs 200
crores worth of licences of tne Birlas, then
I am an hon'ble man but if I say that in
Gwalior Rayons in Nagda, Birlas have a
caparity of 38,000 tonneswhichisunlicens-

then I am a dishonourable man IfI
sat that a Birla factory exists in Kerala
which 1s unauthorised and where
ments has been treated with contempt
over a period of twelve J’“" and in which
the government colluded from the then
PrimeMinuster downwards, then,1tissmd,
Mr Fernandes must be having motives®
s 13 how things have been said  Let
us not, therefore, fool oursclves

Ultimitelv how lors one assess the -
vestm=nt climate Itis from the moneys
that are spent  In the vy first vear of
my taking over ¢ ment consumption went
up by 7 p rcent In the second year it
went up by wother 10 por cent  Thas has
heen a4 comnound 1te of growth of de-
maand

Sr t1t1 v ry urst year of the Janata
govern n-nt taking over, steel consumption
wentu> hv 1{ per cent and in the second
year it went up by 10 per cent Thus 18
again a compound rate of growth If
you want to see how the capital market has
oprrated capital rased 1n the market in the
financial vear 1974-75 was Rs 61 crores,
1n 1975-76 1t was Rs q crores, in IQ?G-?S
it wis Rs B2 crores and 1n 1977-7
it was  anall tine record of 135
crores of ridees  Who savs that *he in-
veitn=nt chimate 18 bad? In 1978-7g—
Ayl D ce nh —=nnivate capital rased
1n the market s Rs g2 , crores and when
taestitustics of the rt numing three months
can®in it will be another record year

St the nimh=r of indstrial heences
applications that we  recinved 1n 1976
the last yrar of the dvnamic decade was
qo?’ whereas 1n 1978 79 1t 12 1 992 The
disbursements made bv the financial 1nsti-
tutions in 1976 77 wete to the tune of Rs 500
crores whereas 1n 1977 78 the figure 18
Rs 694 crores [his1s an inereaw of 16.2
gn- cent The impmt licences gnen by

CIE i canutal go)lsin 1976 77 were
for Rs 510 crores, 1n 1977 78 it came to
Ra s2r crores and upto February, 19
the figures 18 Rs 495 crores ‘I‘h:capltllgoza
mmports that were approved 1n 1976 were
worth Rs 158 crores, 1n :i:::ntwn Rs.
293 crores and in 1978 1t 15 195 crores.
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Im; of capital goods 13 an indication
ofpotl?e investment place as well as
the hc:rlﬁl nf.ltbe The acm&!
imports of capital goods 1n 1 was

mwduafggsumwhmsnl TI+7

1t increased to 1,158 crores yet
evu"::)dylpuh of slugguhnessin  the
mar! {Interruptrons)

Sir, industry 1s an cffort to

suggest that the policies that we are pursu-
ing are not conducive to The
statistics and figures are all there, but agam
they twist them and say that production has
actually not {x:e up even while 1t has
fone up by about 8 per cent during the
ast year

MR SPEAKER ‘- How much more time
w:lll;ou take? The House 15 to take up
the Demands for Grants of the Minstry
of Commerce

SHRI GEORGL FERNANDLS S,
I will be concluding shortly I will pow
deal with some the more important
pownts rused by the hon'ble mem

Now, Sir, Mr Venkataraman in the
courst ol hus speech teferied to  appio-
priate fechnology’  le made a numgcpr of
pomnts I have alirady dealt with some of
them but about appropnate technology.
I was reully hurt [ must expiess mv
tremendous disappointment at the way he
dealt with the question of ’appropriate
tech While dealing with ths
subject was to say that ‘appropriate
wnhmlnﬁir' was a form of neo-1
He said “Ia fact, 1t 13 neo-1umpenalism and
on this they are spending a lot of money”,
He further went on to quote from an article
in the ‘Hindu' about something or the
other Then, he said ‘I know the gusto
with which the new theory of ‘appropriate
technology’ 18 burisgmd In fact one
ofthe things which they do 15 that they
brainwash some of our civil servants, they
brainwash our technologists and sce to 1t
that the deve nq countries are kept at
a backward level” Sir, “appropriate

technology’ 18 not the invention of neo-
imperialism  Mahatama ~ Gandln was
ed the runming dog o f 1mperialism
That 11 what I was remundcd  of when
Mr Venkataraman made that point
am not waying that this s what he was
trymg to  convey But I was
reminded of that piece of Slander
That was the chaid that was suddenly
struch 1n me for the teason that the appro-
priatc technology 1s what Gandhi taught
The ‘Charkha’  1s the most appropriate
technology the hullock cart 1s the most
apprupriate  technology There arc 88
large number of bullock-carts than ralway
and roadways in the country There
18 more power generated by the bullocks
than byall your power stationsin the coud=
try  Whichis the sppropriste technology?
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o0 ¥ And for Mr, Venkataraman to make -a
a3 gweeping statement like this. I cannot
al ‘yndérstand. I can understand if he says
of that wé should have discussion on appro-
7 priate technology. I .am prepared to deal
't with this point, but Mr. Venkataraman
e madesuch aswecpingstatement which was
least expected  of him. I want to
~mention this because I was terribly - upset
0 and" I was terribly hurt when he . made
- thisstatement. :
J
n .
: Now, Sir, hon. members have raised
. alot of points. I would like = quickly

forun through the various questions rais-
ed by them. .

I have already dealt with the points
~made by Mr. Kulandaivelu.

* Mrs. ParvathiDevi referred to Ladakh’s
“development problems. I have already
dealt with that yesterday during the course
of Question Hour, and I would like to
asure the hon. Member that when we
take up in the course of this year, the indus-~
trial development of our more backward
regions, Ladakh will certainly Le on the
agenda of the Ministry.

Mr. Kacharulal Hemraj Jain referred to
Ferro Manganese plants and also talked
of the kind of working conditionsin which
workers work there. My views on take
over are very well-known. If it were a
simple issue, it would indeed have been a
d flerent matter. But it is not that simple a
matter to take over. I am sure the hon.
Member will understand, What are the
sectors? What are the key-sectors? What
are the priorities? The questions need
consideration before we think of nationali-
sation. I am sure the hon. Member will
understand that what is now necessary
to do is to see that the exploitation of lab-
our by the owners of the ferro manganese

_plants is stopped. He also referred to a

paper mill in Balaghat. We are presently
discussing the paper industry, the kind
of people for the industry that we should
have in the next five years and I hope
Balaghat is one of the projects which we
shall deal with.

Mrs. Jayalakshmi referred to - WIMCO.
I have touched upon that point already.
She wanted a categorical answer whether
Ihave already ordered an investigationinto
the Sivakasisituation. As soon asIread
the report in the ‘Business Standards’ a few

"days ago, and it also referred to the Indus-

trial Development and Regulations Act,
Idid ask for an investigation into the whole
structure of the Sivakasi Industry. The
mom=nt I get any report on the Sivakasi
situation, I shall certainly act on that.

594 L Sg-
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Sir, she also referred to soft ~loans for
~handlooms. T have already explained the
kind of thrust that we have given to hand-
looms and I would like to assure the hon.
Member that money is not the constraint.
"We shall ensure that moneyis not the
constraint where the decentralised sector is
concerned, whether itis handlooms, handi-
‘crafts, or whether it is anything that is
tural ar cottage, money shail not be a con-
sideration. All monies will be made avail-
able and all their problems will be re-
solved.

Mr. Bega Ram Chauhan spoke about the
‘kapas’ prices. 1 would like to inform him
and other hon, Membters who raised
the cotton - price questjon
that, for the first time, this year we have

. targeted to procure 15 lakh bales of cotton.

For the first time this year, the Cotton
Corporation of India is building 2 buffer
stock-of cotton. 'We have also allowed the
export of some cotton.  'With all the mea-
sures we have taken I am happy to say
that the prices of cotton have stabilised.
There is a discussion currently going on,
in the context of the Maharashtra mono-
poly cottonprocurementscheme, as to what
kind of future procurement policy we
should adopt. I would like to assure the

" House that my Ministry, which is concern-

ed with the cotton grower more than it is
concerned with the mill-owner, because
the cotton growersarelargerin numberand
are the weaker ones and they need
protection, will on the basis of the experi-
ence that we have gained during the
course of this current year see that the
problems of the cotton growers are tackled.
We are on this job.

Shri Sunna Sahib was to raise the question
of backwardness ard a number of other
hon. Members frem other States also sugg-
ested that their districts must ke declared
as backward. Hon. Members from
Karnataka, Kaala, Madhya Pradesh,
Rajasthan, etc.  were all clamouring fer
various districts to te declared backward.
The hon. Member fi« m Karnataka referr-
ed to the Karnataka Government havirg
sent certain proposals 1o me to declare
forty-one areas as backward. This mat-
ter also came up in the meetirg of the
Members of Parliament from Karnataka
that T had where the Industry Minister of
Karnataka was also present. I pointed
out that firstly, I had no authority to dec-
lare those areas as backward which
they wanted me to declare.  Secondly,
how did the whole concept of backward-
ness come about? The Plannrg Commis-
sion made a proposal to the Central
Government. Then, the Central Govern-~
ment asked the States to tell them which
were the districts to be declared as back-
ward. Consequently, 6 districts in
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each State were declared backward on the
recommendations of the State Governments.
This was done five or six years ago. To-
day, if it is necessary to change it, it will
have to be discussed with the State Chief
Ministers. I had a discussion about this
with the Planning Commission recently
and the next meeting of the National
Development Council, I hope , it will be
possible to put this item on the agendz so
that we decide once and for allas to  what
are the parameters within which we decide
who is backward and who is not backward.
What are the subsidies that should be given
for the backward districts? Whathappens
to those districts which have so far got
the subsidies as backward districts? Why
not go into those districts which have not
been declared so far?

So far as Karnataka is concerned. I
would like to tell the hon. Members, and
I made this point when I met the Members
of Parliament from Karnataka also, that
they have indicated forty-one areas. Each
area revolves round a big city like
Mangalore, Udipi, Mpysore, Devangere,
Hubli, Dharwar and they demanded
that taluks surrounding these towns must
be declared backward. This is a proposition
which is not conducive to the develop-
ment of backward regions. However,
as I said, we shall have this matter examin-
ed in consultation with the Planning Com-
mission and later on in consultation wi h
the Chief Minister and then see if we need
to take a new decision on this. My own
view is that a new decision needs to be
taken.

The hon. Member also mentioned about
the commissioning of the newsprint unit
in Kerala. Weare hoping to commission
that unit by the end of this year. There
are problems and these problems are pri-
marily between the workers and workers.
Every worker or every party wants to set
up a cooperative society of its own to take
the labour contract. This is a very
unfortunate situation. The State Govern-
ment has given us tremendous coopera-
tion in this and I hope that by the end of
this year, we shall be able to commission
that unit. He also made a point that
there is no public sector unit at all in
Kerala.

SHRI VAYALAR RAVI : Who said
that?

SHRI GEORGE FERNANDES : Shri
Sunna Sahib.

SHRI VAYAUAR RAVI : In his own
consti tuency, there are two or three.

SHRI GEORGE FERNANDES : Yes.
Apart from the cement unit that is com™
ing up, there is the instrumentation units
ITI, there is the HMT unit at Kalamas-
sery, an HMT Watch unitis com'ng up in
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Cannanore, a new Ship Building Yard is
coming up, the HPC mammoth news-
print plant is going to be there. The
hon. Member will understand that we
are doing all that we need to.

Shri Manohar Lal talked of TAFCO,
Jaipur Udyog and Kailash Mills. TAFCO *
is a beautiful unit, but it is in a very bad
state. We need the cooperation of every-
body, particularly of the trade unions there.
We are doing all that is necessary to  see
that itis set right. About the take-over of |
Jaipur Udyog and Kailash Mills, the mat-
ter is currently under considevation of the
Government and I hope, it will be possible
to take a positive decision in this regard.

Shri Rachaiah referred to the import of !
watches. We need to import watches,
because there is smuggling of watches.
And we import watches only to prevent|
the smuggling in watches. I am sure, he
will undestand this.

SHRI VAYALAR RAVI: Your HMT
is producing watches.

SHRI GEORGE FERNANDES :Itis
they who are importing and marketing |
the watches.

Then, there are two or three more points |
which have been raised particularly by!
Com. Halder.

'

Mr. Halder’s point was that we are going
in for multi-nationals, particularly, West
German multi-nationals. He cited cer-
tain statistics of how, last year, out of 273
collaborations, only 70 were for industrial
machinery, and the rest, of course by
implication, were for the non-essentials,
Every vyear, in this country, on an average|
about 250 to goo foreign collaboration
have been  entered into---not by Mm;
Fernandes. The total foreign collabora-
tions before Mr. Fernandes entered the|
Ministry of Industry was 5440 including
siemens. And to day, as before , we get
about 300 foreign collaboration applica-’
tions that are cleared annually. Last|
year, we cleared, 307 ; the year before, we
cleared 267; and in the last year of thei
Government, they cleared 277; and in the
penultimate year of their Government they
cleared 359.

There is a constant point being made
about West Germany. I do not know
what is wrong with West  Germany
or with West German technology. ,
would like to know what it is, Lecam
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there is a constant refrain about West
German  technology. We are building
a bridge over the Hooghly. (Interru-
ptions). The  consultancy to build this
bridge over the Hooghly was given to a
British firm. Last year, the Chief Minister
of West Bengal came and met me, and said:
“We want a West German firm’. He had
negotiated with the West German firm; and
today, the West German firm has been
hired, by the West Bengal Government
to supervise not only the work of the British
consultants, but also to supervise the work
of every Indian supplier of material and
men to build the bridge over the Hooghly.
Am I to presume that Mr. Jyoti Basu is a
West German agent? Am I to presume
that because thereisalimitto everything
1 would like to know.

SHRI DINEN BHATTACHARYA :
‘We have no complaint about the technical
aspect. About technology, we have no
<omplaint.

SHRI GEORGE FERNANDES : If
the Marxist Government goes for West
German technology, thatisin the national
interest, but if the Janata Government
wants West German technology, it is not
in the national interest? What is this
logic?

SHRI VAYALAR RAVI : They give
amore money to Socialist International.

SHRI 8GEORGE FERNANDES: I
do not know what the hon. Member is
trying to imply. The hon. Member has a
tremendous capacity to be highly irres-
ponsible. I am proud of the Socialist
International, The Socialist International
fought for the restoration of freedom in
my country. I am proud of my life long
association with the Socialist International.
And I would like him to know that
when his leadsr was the Prime Minister
she tried her best to become a part of the
Socialist International. It was another
matter that the Socialist International
.discarded her.

I will give another illustration, about
this whole sniping that goess on. Once and
for all on= m 15t kasw wao is wao, and who
is wazre. Ta: Wast Bzazal Government
day hay o:d:zced gi tucbines from
English Electric.

SHRT B, SHANXKARANAND (Gaik-
%&51i) : Way shoald h= bring in that here?

MR. SPEAXER : You have criticized
him.

IRI 3IDRGF5 FEINANDES : You
Adave mads an attack. I need 'to reply.
{Interruptions)....... .
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SHRI VAYALAR RAVI : (Ch ir-
yimkil) : On a point of order, Sir. -

MR. ¢SPEAKER : Whenever, you
want to speak, you say on a point of or der,

SHRI VAYALAR RAVI: He is pre-
senting and defending his Demand. He
has to speak with reference to Indian
conditions.

MR. SPEAKER : Itis a2 not point of
order Mr Ravi. You know that it is not a
point of order.

(Interruptions),

SHRI GEORGE FERNANDES:
The WestBengal Government had placed
an order to the tune of Rs. 19 crores
on an English firm and the contract in-
cludes British engineers coming not only
for erecting the plant but also for main-
taining it.

(Interruptions)

SHRI SOMENATH CHATTERJEE 3
He is making a charge against my Go-
vernment.

MR. SPEAKER : No charge he had
made. Now I am on my legs. e did
not make any charge.

(Interruptions)
MR. SPEAKER He was merely
citing an example.

(Interruptions)

SHRI GEORGE FERNANDES: I
am making no allegation.

MR.SPEAKER : No. allegation has
been made.

(Interruptions)

SHRI DINEN BHATTACHARYA:
BHEL su»n»lied turbines for which we
are suffering.

(Interruptions)

SHRI GEORGE FERNANDES :
I am prepared to debate BHEL separa-
tely with the hon. Member. Firstly,
it is not BHEL which supplied all the
turbines; and secondly, if the hon.
Member’s point always has beea that
BHEL is indeed super, that it is capable
of putting up everything, that it does
not need any foreign coliaboration, why
is he now complaiting about BHEL ?
They comnlain, each one of them com-
plains, thatit is inefficient, ineffective
and that it is not able to do the job;
and yat allof them fell me that there should
he no collaboration. You are contra-
dicting your self moment to moment.
There is a limit to this contradication.

(Interruptions)
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MR SPEAKER * He 3 not making
& charge at all

(Interruptions)

SHR1 SOMNATH GHATIFRJEF
The hon  Minister 13 aware as 10 how
the West Bengal agd the entire north east
region has suffered duc to improper plan-
ning end msn anagement of the power
project during the dynamic decade
We had faced such 1 stuaticn and we had
fo mcrease production

MR SPFAKFR  He does not com-
plain  He 15 merely saying this thing

SHRI SOMNATH CHATTFRJFL
Thercfore, wetad to go and purchase the
generator

SHRI GLORGF FFRNANDIS I
am justifymng 1t

MR SPEAKFR He 1s  usbfying
what you are doing

SHRI SOMNAIH CHATILRJEF
We lave 2lreadv made cur positien very
clear

(Interruptrons)

SHRI GFORGE FFRNANDES
I am justifving 1t I am not calling
Comrade Jvoti Basu a West Geinaan
agent 1 am not callug him + Butish
agert I behive that P s 2 nationahst
who 15 dong 4 geod ynb for West Bex gal
and for the ecuntiv

(Interruptions
MR SPFARI'R  Order order no

SHR1 GEORGE ILRNANDLS
He 15 doing a good jcb T believe that
comrade Jvotirmov Basu 1y doirg, 4 11 1
mficient job tha he n «de t0 mrpert
these turbines that he nceds to mmport
them from Britan that he uceds ¢ have
Wert Gaman collaboration to surervise
the Hnoghly bridee Ibelievc that ccminde
Jyoti asu 15 acting 1n the best interest
of the northeast rezicn and of W ¢st Bengal
I am only saving that just hke comradc
{, ot1 Basu 1s acting 1n the national interest

am also wcting 1n the best intcrest of the
countiy Do not have a doublc standard
(Interruptzons) Now I have to deal with
comrade Halder « other point  He  sad
that out of 293 only 73 were for industrial
machiner, May 1 pomt out to ( omrade
IHalder mav I re juest comrade Halda to
stulv the hist of the 1ncustry w s¢ break-
un of forag collaboritins wler  bhe
will find that evers collaboration tl at
has been grented—I have stausties of
1969 when I was in Parljamert of 1971
onwards, when I wus 1n the opposition,
of 1975-76 when I was 1 prison and for
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the last two years when I have been
this Government—-the collaboraticrs we
have cleared have in the area of
meteorological industry, boiler, rement
plants, electric equipment, transportation,
mdustrial machines, machine tools, chem-
cals and fertiliser These are the areas
where collaboration  has been securcd
and not 1 comnsuner industry not [to
produce icecream, not to produce brassicrer

AN HON MEMBER  What alcut
hotel industry ?

SHRI GLORGL FERNANDI'S

I am sure, the hon Member 13 awsie
of the fect that there have been collahe
rations 1n the field of hotel for the last 15
years or 20 years All that I have done
1< that to pursue a ce1tain policy m w1l
I do not discnminate 1 do rot lave a
disnimimatery mund ~ If there are already
collaborations and if 1atas feel tl e need
for a collaboration 1f Obeiows frel tle
need for a collaboration, and ther if there
1s a new chain that 1s comung up and 1f 1t
feels the need for a collaboraticn  then ¥
shall not say Tatas willhave 1t Obeross
will have 1t and scme om will not have
it Ishall not discriminate 1n thic way

Theie 1sone point which nas been
thrown at me ropeatedly in this House
and outside and that relates t¢ BHEL «
for ner churman Mr  Raghavan 1 am
supposcd tn have  ramme! My
Raglavan for various r asons and alct
of pciple have been talking abcut this 1
shall deid with it at the appropriate
timr but because comiade Halder  touche 1
this ott er paint once for all I should Like
to clanfy 1t Tvayons kncws that
never gave a1 gorod c ut to Mr Raghavan ar |
il not also thron him out ofter  filteen
das (Interruptions, Please beai
with me, this capacity 18 immense tl¢
capacity of people to distort and to use
a certan statement 1n this way

(Interriptions

During the debate on the demand
for grants of my Mimstry last year around
this time when thuac was a lot of hue
and cry in the country that the salaries of
top managers in the pr vate sector should
not be reduced because that was the only
mcentive  availlable to them I mad
this pont during the course of my reply
tc the debate last year and I said

The only pont 18 what are the n-
centives?  ‘Without incentives, st seems
that they aie unable to do anythme
We have bten discussing whether there
should be some kind of celling on the
salaries of directors and top executives
of the compames, ctc This has been
discussed  Government 1 formulating
some policy on thus It will take some
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time. It 15 about the wages incomes
and price policy. But there is cons-
ternation  all around the corporate
circles n this country Incentives are
not given to the public sector. We
have certain cellings on salares—
Rs.g500. I always rase this question
with the people in the private scctor,
BHEL's production this year 11 550
<crores and the profit v about Rs, 75
<rores. That ;s BHEL's performance,
no matter what complaints p-ople
have. Y‘i:“e-i.n have _BHRliL'u Chief Ex-
“ecutive g id or 4000
a month and hrldnes a m job and
here I am told that the private sector
«companies which are 1aking every
fond of incenuve, export incentives,
ymport incentives and what not, which
are living on incentives  will
tell us that s managing director,
its chairman, cannot function, cannot
work hs best unless he 13 given Ro.
15000 or Rs. 20,000, This whole
system is not acceptable tn me.”

SHRI VAYALAR RAVI- If you
want that I have got the sprech with me.

SHRI GOERGE FERNANDES :
“You produce the chit. I have bren
uo n season and out of season that
gave Mr, Raghavan a good chit and
threw him out  Produce that gnod chit.

I have one last point which I have to
deal with ....... (Interruptions)

MR. SPEAKER : I am not allowing
anybody; this 1s not the way.

He has  already taken one and half
“hours,

SHRI GEORGE FERNANDES :
Two points were made by Mrs  Parvathi
Krishnan and Shri Bedabrata Barua;
I do not find Mr. Barua here Mrs.
Parvathi Krnshnan talked ahout John
"Morley; she is from Cambridge and she
Fu:m:d John Morley: ‘the proper memory
or a politician is the one that knows
what to remember and what to !‘orgﬁ..'
‘This is an adviee which Mrs Parvathi
Krishnan should not give to me; 1t should
be followed by her, you need to rémem-
ber certain things; you need to forget
vour support to the dictator; you need to
forget the statement by my fr end. very
dear friend Comrade S A [gnangb: IETL:S
geney is more important: bonus 18
It is politicans who make these state-
ments —they need to remember certain
things and they need to forger certan
thingt 1 have no rraswn to forget any-
thing, I have stond for certam values
and a certain economic, pohitical and
social  phi v and ] continue 0
beliove in it and I shall continue o
believe in it. I may have problema in-

D.G, "79-B0— CHAITRA 20, 1901 (SAKA)

Min. of Industry 266

the party, n the government, in the
country, but I assure the hon. member
that I shall not forget what I have learnt
over the years of how best to serve the
interests  of the people of my country,
She also referred to many other things—
about encrgy, how 1n West Bengal while
things were really Jong from bad to
worse, the Minnter of jndustry was not
concerned—how in Tamlnadu the Minjster
of Industry was not concerned. A
little while ago there was a question
which my frend Shn Nanjesha Gowda
ratsed about someth ng that had ha,
pened  1n Karnataka. Earher in lg
mornng there was a discumion here on
a Calhng Attention about Jammu and
Kashmir and one had to see the way
members raysed their voices and the way
lh:‘yud: *you have no business to in-
terfere *

There are State Electricitv  Boards,
I can gve them support Every knd
of support that the State Governments
have asked me for I have provided them.
The kind of mteraction my Minustry is
having in the casw of West Bengal, I had
talked not once, but half a dozen times
to the Chief Minster and the Finance
Minster and others concerned there,
T sent the best available men from BHEL.
I sent the Secretary, Heavy Industry,
He went and met the Chief Minisser
and we have been able to provide every
kind of assistance that they sought for,

Comrade Halder said that the jute strike
took place and I did not intervene.
Comrade Jyotr Bosu told me that if he
needed my help, he would ask for it
1 offered not once, but three times——orally,
in and yn writing, and yet if it s
held against me.. ... (Interruptions)

Comrade you were not hhm wihten
Comrade Halder made speech yesterday.
He had cnticised me yesterday on that,

(Interruptrons)

Then you must correct your Member,
you must cducate your Member.

(I aterruptions)

My friend Shri Bedabrata Barua had,
cfcourse, very intrresting gohm 10 make.
He spoke about every Ministry excepting
the Mimstry of Industry. He made a
point that we are importing foodgrains,
that we are imporn&g salt, that we are
im ing cement at wr are impor-
ﬁngn:’mythmg I would 1ike the hon.
mem to know that we are not 'ime
porting salt. We are looking for expott
markets for salt. We had an
exoellent productivn wof *wfit. We me )
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[Shri George Fernandes) .

finding export markets for this. We are
exporting, not importing foodgrains. We
are buying oil from the Soviet Union
and selling them rice. For the first time
there has been an enquiry from Europe
for wheat and we are considering whether
we should sell wheat. We are seclling
food in the market today and not
buying food.

Shri Barua is always confused, always
wrong in his  information, always just
not there. Even now he is not there.

He spoke about Phillips producing
3009, above the capacity. Yes, when you
were in Government, this is what hap-
pened. Shall T tell you what I have
done—apart from asking Phillips for a
show cause, H.M.T. has entered into a
collaboration with Tungsram of Hungary.
Very soon HMT Tungsram will be the
India’s largest manufacturer of bulbs.
We shall eliminate step by step the
foreign monopolies that have been ope-
rating in the country. When you were
in Government, vyou allowed them to

grow.;

There has' been a lot of uninformed
criticism. There has. been a lot of political
criticism, particularly from -my . friend
comrade Halder. I do not know..

SHRI. SOMNATH CHATTERJEE:
What about. my constructive .point ?

SHRI GEORGE  FERNANDES:
All  your constructive points I have
accepted, and even of comrade Halder’s.

Outside, this House, all the problems
that he has and all the problems where
he needs any’ assistance from me, there
has been no problem to solve. But I
do not know what happened with com-
rade Halder yesterday. He went at a
tangent. He even said that I have written
on some Balmer Lawrie’s file: that the
workers shall not be paid and . that the
officers had complained about it and the
Unions have made public statements,
1 have nothing to do with Balmer Lawrie.
Balmer Lawrie is under the adminis-
trative control of the Minister for Petro-
leum and Chemicals and not under the
control of Minister of Industry. Somehow,
yesterday, he was obsessed with me and
he attacked me—left, right and centre
without any concern for the fact.

Sir, I think I have dealt with all the
points,

I shall make one final observation and
I then conclude. 1 believe that the
Industry Ministry has done magnificient
.job during this last year. I am very
proud of the men in the Ministrv in

APRIL 19, 1979

Min, of Industry 268

the various public sector undertakings
and in the field. 1 am also proud of the
workers and indeed of the entire
industrial world which made it posible
to produce and to attain a growth rate of
89. Our effort in the current year, through
the various mechanisms that we have
set up and through the new mechanisms
that we shall now set up is to monitor
industrial growth, to do away with all
the bottlenecks and to see that industrial
production in the current year is not
only maintained at last year’s level but
is even improved upon. In this task,
I seeck the support of the House and of
all those who are concerned with the
growth of industry in this country.
Thank you, Sir, and I hope all the hon.
members who have submitted their cut
motions will withdraw them and support
the Demands of my Ministry. .

SOME HON. MEMBERS rose—

MR. SPEAKER : Already we have
taken nearly two hours, I am sorry;
I cannot allow any questions. Before-
I put the cut motions. ... (Interruptions).
We have taken nearly 1 hour and 45
minutes. There is an important Ministry—
Ministry of Commerce, Civil Supplies and
Cooperation—whose Demands are coming
up for discussion. . (Interruptions).

SHRIMATI PARVATHI KRISH--
NAN : He has not answered the points-
I raised.

MR. SPEAKER : He cannot answer
:very point. I am sorry.  (Interruptions)
Allh right. I will give one minute to
:ach, c

SHRI R. VENKATARAMAN :
In réspect of appropriate technology,
the Mmister quoted only part of my
speech and created a wrong impression.
The full text is this :

“Therefore, we must be very chary
about it and in the choice of tech-
nology, we should be our own mas-
ters and we should be able to de-
cide what is right for us and we
should not be led by these people.”

This is what I said.

SHRI GEORGE FERNANDES:
Read what you have said on page 25579:
(Enterruptions) . i
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SHRI R. VENKATARAMAN:
Read the entire speech.

MR. SPEAKER : I cannot allow the
reading of the entire speech.

SHRI R. VENKATARAMAN:

4 Having said that western countries are

trying to propagate a philosophy which

will injure our interests, therefore, I said

we must be our masters. That is exactly
what I said. ’

SHRI A. C. GEORGE : He made a
categorical statement that there was no
training programme at all. The Minister
of Commerce is very much present here.
All India Handicrafts Board is under the
purview of his Ministry. There is in
existence for the past 16 years 23 training
centres and 11 su -centres for training
handicrafts men. Will the Minister stand
by his statement or correct it ?

SHRI GEORGE FERNANDES
Wherever it is necessary for me to stand
corrected, I shall stand corrected.

SHRIMATI PARAVATHI KRISH-
NAN : The Minister claimed that he
was replying to me. I only told him to
desist from sub-thumping, of which,
of course, he has made sufficient exhibition
today. But the point is while he had
been tub-thumping about  small-scale
industries, he has chosen  not to reply
to the issues I raised. Of course, he made
enough of an exhibition of himself and
proved that I was right, the shoe pinched
so he went on. But what about small-
scale industries ? hat about the pro-
tections that are necessary for it ? What
about the raw materials ? What about
marketing facilities ? What about the
various financial stringencies that are
there ? He read out a wealth of figures
with all the eclat, but I raised the point
that there are no  figures about small-
scale industries. Where are the production
figures® Therefore, I would request
him not to go +n for sub-thumping
screaming and yelling, but to give us the
figures that we asked for.

SHRIMATI V. JEYALAKSHMI:
I had raised three points. Would the
Minister come forward to fix the produc-
tion iimit of the match factory in the
‘B’ sector ? Would he come forward to
recommend to the Railway Ministry
to upgrade wagon allotment from °E’
to ‘¢ ?

MR. SPEAKER : That is not his
duty.

SHRIMATI V. JEYALAKSHMI:
It is under his Ministry.
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SHRI  GEORGE FERNANDES?!
The hon. Members are right that they
have raised a number of questions. I have
not been able to deal with all of them
because of the constraint of time.

So far as the supply of raw materials
to the small scale sector is concerned, we
have taken certain positive steps. I have
got the figures here and I can prove from
the figures how in the last two years, the
availability of steel to the small scale
sector has gone up by 200 per cent. We
have done it and wherever there are
problems, we are dealing with them.
About fixing of certain ceilings on the
production of matches in the organised
sector, wagon availability and any other
problem that crops up in the decentra-
lised sector, all these are being dealt with
by us and we shall continue to deal with
them properly.

If T could not cover any of the points
of the hon. Members, I shall send them
written replies.

MR. SPEAKER : Before I put the
cut motions to vote I would like to know
if any hon. Member wants to withdraw
his cut motions. I will call Members
one by one. Now, I put cut motions
numbers 4 to 10, 46 to 48, 64 to 67, 69 to
73 and 8o to 83 of Mr. Dhirendranath
Basu to vote,

Cut Motions Nos. 4 to 10, 46 0 48, 64 to 67
69 to 73 and Bo to 83 were put and negatived.

. MR. SPEAKER Mr. Rajagopal
Naidu, are you withdrawing your cut
motions ?

SHRI P. RAJAGOPAL NAIDU:
Except cut motion number 56, others I
am withdrawing.

I seek leave of the House to withdraw
Cut Motions Numbers 49 to 55, 57 to
59, 74 to %8 and 85 ?

Cut Motions Nos. 49 to 55, 57 to 59,
74 to 78 and 85 were by leave, withdrawn.

_ MR. SPEAKER : Now I put Cut Mo-
tion No. 56 of Mr. P. Rajagopal Naidu
to vote.

. Cut Motion No. 56 was put and nega-
tiped.

. MR. SPEAKER : Now, I put Cut Mo-
tions Nos. 60 to 62, 86, 92 and 93 of Mr.
Robin Sen to vote.

Cut Motions Nos. 60 to 62, 86, g2 and
03 were put and negatived.

. MR. SPEAKER : Now, I put Cut Mo-
tions Nos. 87 to g1 of Mr. Bhagat Ram te
vote.
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Cut Motions Nos 87 to g1 were put and

negatiyed

MR SPEAKER Now, I put Cut Mo-
iom Nos. 169, 179, 183 and 184 of Mr

Cut Motions Nos

MR SPEAKER
Motions Nos 170 to 178, 180 to 18,

to

K Saha w votr

169, 179, 183 and
184 were put and negattved

Now, I put Cut

1
188 to vote 85

Cut Motions Nos 170 to 178, 180 to 182,

MR SPEAKER

M

Ko liyan to vote

185 to 188 were put and nmegatived

Now, I put Cut

»1ons Nos 189 to 217 of Mr P K
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Cooperation
Cut Motwns Nos 189 lo 219 were put

and negatw ed
MR SPFAKLR The question 1t

“That the 1cspective sums not excee-
ding the amounts on Revenue Ac-
count and Capital Account shown in
the fourth column of the Order
Paper be granted to the President
out of the Consolidated Fund of
India tp complete the surms nru:sslrr
to defray the chaiges that will
come in the course of payment
during the year ending the 3ist day
of March, 1980, 1n 1espect of the
heads of demands entered in the
sccond  column  theteof against De-
mand Nos 58 to 61 relating to the
Ministry of Industry ”

The motion was adopted

Demands for Grants 1979-80 sn respect of the Mumstry of Industry voted by Lok Sabha

Amount of Demand for Grant Amount of Demand for Grant
No of Name of Demand on account voted by the House voted by the House
Demand on 16-3-1979
1 2 3 4
Revenue Capital Revenue Caputal
Rs %s Rs Rl
MINISTRY OF INDUSTRY
58 Minstry of Industry 68,17,000 3,40,87,000
59 Industiies . 3,54,3%,000  42,42,80,000 17,71,67,000 212,14,00,000
60 Village and Small
Industries . . 1506,18,000 17,38,99000 758091cco 604650
61 Textiles, Handloom and
Handicrafts .  20,98,02,000 9,31,57,000 104,65,12,000  46,57,83,000
em——
285,37 hrs, tlu;i Ministry of Comn;erce, 1??},:1 gui%l‘ﬁ
DEMANDS* FOR GRANTS, 197980 P any o

—Conid

Mmastry or Commerce, Crvit SuppLins

AND Co-OPERATION

MR SPEAKER The House will

now take up discussion and voting on the
Demands for Grants under the control of

have been allotted

Hon Members, whose cut motions to
the Demands for (srants have been
circulated may if they desire to move
their cut motions send shps to the Table
within 15 munutes 1dwaung the scrial
numbers of the cut motions they would
ltke to move

*Moved with the recommendation of the Premdent



